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Reuest to su ly ore Crude by the 
United Arab Eirates

J0727. SHRI . A. SAN MA  Will 
the Minister of ETROLEUM. CHE
MICALS  AND ERTILIERS  be 
leased to state-

(a) hether overn ent had re
uested the United Arab Eirates to 
su ly ore crude and

(b) if so, the reaction thereto

THE MINISTER O ETROJJCITM, 
CHEMICALS  AND  ERTILIERS 
(SHRI  H>  N.  BAHU UNA V. (a) 
and (b). Minister of etroleu, Cherni
es and ertiliers visited UAE in 
Nove ber, 197. As a result of his 
vici*, UAE areed to increase the uan
tu of crude su lies fro one illion 
tonnes contracted for in each of the 
years 197$—-197 to 1.5 illion tonnes 
durin 1979.  At the reuest of the 
Minister of etroleu, Cheicals and 
fertiliers, the UAE Oil Minister has 
lso areed to consider the ossibility 
** further enhancin the level of crude 
sulies durin next year.

Notice for vacation sent on Scheduled 
Castes fa ilies livin In Nai Bastt, 

Baluanj, Ara

1072. SHRI  SHAMBHU  NATH 
CHATURVED1  Will the DE UT
RIME MINISTER AND MINISTER 
O DEENCE be leased to state

(a)  hether it is roosed to evict 
about one hundred and fifty Schedul
ed Cast failie at resent residin 
on lot No. 20 MEO land Nai Basti, 
Tila Baluanj, Ara have notices 
been served on the for vacation of 
the land

Cb) if so, the reason therefor

(c) hat alternative arraneents 
have been ade for rehabilitatin 
the  and

(d) ill overn ent ensure that 
they arc not thro n out until alter
native acco odation or sites fo* 
construction are rovided for the

THE DE UT RIME MINISTER 
AND  MINISTER  O  DEENCE 
(SHRI JAJIVAN RAM) (a', to J). 
150 ersons have encroached uon de
fence land in Nai Basti, Tila Baluanj, 
Ara, co risin Survey No. 20 in 
the excised area of Ara Cantonent. 
The Military Estate authorities had 
injtiated action under ublic reises 
(Eviction of Unauthorised Occuants) 
Act aainst the. On reresentation, 
it h.is been decided to stay eviction 
action and to tiansfer the land ith 
soe re-adjustent, liited to 50 s. 
vards each, to 7 ersons ho had 
occuied the land uto 197-7 on ay
ent of current arket value and rent 
for the ast occuation. The cases of 
the re ainin occuants are also under 
consideration.

rice of Chlora henicol

10729.  SHRI SAEED* MURTAA 
Will the Minister of ETROLEUM, 
CHEMICALS AND ERTILIERS be 
leased to state

(a)  hether it is a fact that in 197 
the C C as su lyin L-Base at Rs.
75.00 er k. e* odo n and  the




